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Tea PromoTioN CoUNCIL

320, Sardar Hukam Bingh: Will the
Minister of Commmerce and Indostry
be pleased to siate:

(a) the amount of contribution
made to the Tea Council in 1954~
55 for tea Propagande in the US.A_;

(b} the total amount of expenditure
theulred in 1463-54 by the Councii on
its activities; and

(¢) how the expenditure was
shared by the three contributing
countries?

The Miznister of Commerce and
Industry (Shri T. T. §rishaamachari):
(a) $ 475,000—contribution by 1ndla
jfor 1954,

(b) and (c)
India $4 50,000
Ceylon $350.000
Indonesia $50.000
U.8. Tea Trade $520,000
Tclal exvencliture for
1953 - .. $1,370,000
REFUGEES IN KASHMIR
S21. shri Krishnacharya Joshi;

Will the Minister of Rehabilitation be
plecased to state:

{a) the total number of persona who
have migrated since 1949 from Pakis-
tan occupied territory of Xashmir
to Jammu and Kashmir State; and

(b) the measures adopted to re-
habilitate them?

The Deputy Minister of Rehahili-
tation (Shxi J. K. Bhounsie): (a) No
regular statistics regarding {he migr-
ation of persons from the Pakistan
occupied territory of Kashmir to
Jammu and Kashmir State have been
maintained by the State Government.
According to the information made
available by the State Government,
approximately 1,2:1,000 persons arse
esiimated to have errived since 1847.
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(b) (i) Rehabilitation loans have
been given at Rs. 500/- per
family for agricultural and
housing purpOses.

(ii) Lands varying from 4 to 6
acres per family have been
given according to the size of
the family and nature of
lang.

(iiiy A schome has been drawn up
for the construction of
(CColonies in Jammu and
Kashmir State for housing
the displaced persons.

InprsTRIAL HOUSING SCHEME

822. Shri D, C. Sbarma: Will the
Minister of Works, Housing and
Supply be pleased to state:

(a) the amount so far given to the
Punjab State under the subsidized
Industrial Housing Scheme; and

(b) how it has been utllised?

The Minlster of “Yorks, Housing
and Supply (Sardar Swaran Siogh):
{a) Rs. 202 lakhs as subsidy and
Rs. /26 lakbs as loan have been paid
to the Punjab Government so foar out
of the sanctioned subsidy. of Rs. 482
lakhs and an equal amount of loan
for the counstruction of 382 tenements
for industrial workers.

(b) The amount has been utilised on
the construction of ) terements at
Amritsar and 124 tenements at
Ludhiana. Fifty-eight tenemenis are
yet to be built at Batala.

Fix Music

823. Sbri D. C. Sharma: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) the number of #lm-producers
with whom Government have arrived
at an agreement so far in regard to
the broadcaeting of film music; snd

(b) the terms of the agreement
arrived at?

The Minister of Information and
BSragdcasting (Dr. Eeskar): (a) Cer-
{ain preducers started megotiations re-
gerding this question some time back
hut they hrv~ not yet been finalized.
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(b) Does not arise.
RADIO SETS

824. Th. Lakshman Singh Charak:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) the number of radio-sets im-
ported into India since January, 1953
to October, 1854, touniry-wise;

(b) the number of
licensed in the country,
and

radio-sets
state-wise;

(c) whether Government propose
to enhance or reduce the radio
licence fee in the near future?

The Minister of information and
Broadecasting (Dr. Keskar): (a) ancl
{b}). Siatements giving the required
iformation are placed on the Table
of the House. [See Appendix V,

annexure Noo 72.]

{c) The question of revising licence
fees is generally under examination.

DamoDAR VALLEY CORPORATION

825. Shri 8. N, Das: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether any decision has been
tekon to link up 'Tilaiya Power Station
with Bokuro as was recommend-
ed by the D.V.C. Enquiry Cummittee:
and

(b) if so, what is the nature of the
scheme?

The Deputy Minister ef Trrigation
and Power (Shri Hathi): (a) Yes,
Sir

(b} Tilaiya power station will be
connected with the main D.V.C. Power
Grid at Barhi sub-slation on 132 KV
transmission line from Bokaro to
Gaya. The work on the transmission
line has aiready commenced.

DV.C. BEnqQuiny CoOMMITTEE

826. Shri 8. N. Das: Will the Minis-
ter of Irrigation and Power be pleas-
ed to lay on the Tablie of the House
a statement showing the latest
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position with regard to Iimplementa-
tion of the various recommendations
of the Damodar Valley Corporation
Enquiry Committee by Government
and the Corporation itself as concern-
ing them?

The Deputy Minister of Irrigation
and Power (Shri Hathl): A statement
is laid on the Table of the House.
{Placed in the Library, See No. S-
H0/54.1

DamoparR VALLEY CORPORATION

827. Shri 8. N. Das: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state;

(a) whether it has been possible to
reduce the cost of reclamation for
resettlement of displaced persons by
the Damodar Valley Corporation;

(b) if so, to what extent, and

(c) how the cost has varied during
the past years since this work start-
ed?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No, Sir.

(b) Does not arise.

{¢) The required informalion is
given in the attached stalement, [See
Appendix V, annexure No. 73.]

D. V. C. ENQUIRY CCMMITIFE

828, Shri 8. N. Das; Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether the recommenclation of
the Damodar Valley Corporation
Enquiry Committee with regard ~to
entrusting the construction of houses
for rehabilitation of displaced per-
sons, to approved village Co-operative
Societies under the guidance of the
Corporation’s engineers, has been
given effect to by the Corporztion;
and

(b) if so, the number of village
Co-operative Societies entrusted with
this task and the number of houses
built by each of them so far?

The Denvtv Minister of Irrigation
and Power (Sari Hathi): (a) No, Sir.
As no options for houses have so far





